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Kin ‘carry’ pregnant woman
across river, NHRC intervenes

The National Human Rights Commission (NHRC)
has issued notices to the Collector of Kalahandi
in Odisha over reports of a pregnant woman
being carried on a cot across a river in the
absence of a bridge. Acting on the petition of
human rights activist Akhand, the NHRC directed
that the Collector submit an action taken report
within four weeks. The incident happened in
December when family members of the pregnant
woman in Khamanpada village contacted an
ambulance when she went into labour. However,
as the ambulance could not reach the remote
village, the kin had to carry the woman by a cot
across the Indravati on a country boat.
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NHRC sends nofices over
human frafficking

NHRC has taken suo moto cogni-
sance of a media report that Ber-
hampur railway station in Ganjam
district of Odisha has turned into
a major transit point for human
trafficking from Bihar to Andhra
Pradesh. In 2022, a total of 343
children were rescued from the
station. Accordingly, it has is-
sued notices calling for reports
within six weeks from the Chief
Secretaries and Director Gener-
als of Police of Bihar, Odisha
and Andhra Pradesh, the Secre-
tary, Union Ministry of Women
and Child Development and the
Chairman, Railway Board.
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Pregnant woman carried
on cot for 5 kms: NHRC

1Ssues notice

STATESMAN NEWS SERVICE
BHUBANESWAR, 10 JANUARY:

The National Human Rights
Commission {(NHRC) has
asked the Kalahandi Collec-
tor tosubmit an Action Taken
Reportwithin four weeks on
areportofa pregnantwoman
being carried on a cot by
locals for at leastfive kilometres
due to lack of road connec-
tivityin a remote village.
The far-flung Ranipada
village in Kalahandi district
does not have road connec-
tivity across two rivulets. In
the absence of road connec-
tivity, apregnant woman was
carried on a cot for five Kms
through the two rivers to
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As luck would have it,
the woman delivered
a male child despite
delayed hospitaliza-
tion. The

avail healthcare facility in
Thaumal Rampur Community
Health Centre on 30 Decem-
ber last.As luck would have
it, the woman delivered a
male child despite delayed
hospitalization. The

The apexrights panel tak-
ing note of a petition filed by
rights activist Akhand direct-
ed the Kalahandidistrict Col-
lector to comply with ATR
within four weeks of the

receipt of the order.
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Team begins probe into 28 deaths in MCH
https://www.newindianexpress.com/states/odisha/2023/jan/11/team-begins-probe-into-
28-deaths-in-mch-2536786.html

A four-member team from Koraput district heath department on Tuesday began inquiry
into into the 28 deaths reported in three days during last week of November 2022 at
Sahid Laxman Naik Medical College and Hospital (SLNMCH).

The team visited the facility following the National Human Rights Commission (NHRC)
direction to the state government to inquire into the 28 deaths in just three days. The
rights body issued the direction based on a complaint filed by advocate Anup Kumar
Patro, a Jeypore-based human rights activist.

However, the hospital management had earlier clarified that all these patients were in
critical condition and succumbed to different ailments. On the day, the team led by
Koraput CDMO Arun Padhee visited the medical college and hospital and verified the
death related documents. They also questioned the doctors who had treated the
patients and superintendent Sitaram Mohapatra.

The CDMO will submit the report to the state government and the NHRC. It is learnt
that the team found some discrepancies in the hospital slips given to patients during
treatment which should have been clearly maintained, sources said, adding, due to
NHRC intervention, the hospital staff and medical authorities are a worried lot.

As per reports, Patro had filed a complaint with NHRC alleging that 28 persons died
while undergoing treatment in the SLN Hospital . While 13 persons died in the hospital
on November 27, six on November 28 and the rest on November 29.

He had submitted that the patients died due to negligence of doctors and other staff and
lack of timely intervention during treatment. The NHRC then issued a direction to the
government, asking the chief medical officer of Koraput, collector and SP to look into
the complaint and submit an action taken report within four weeks with the Commission.
The SLNMCH caters to the healthcare needs of at least 4 districts of south Odisha.
Over 700 patients visit the hospital daily.
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https://jantaserishta.com/world/nhrc-to-hold-two-day-camp-in-mumbai-to-hear-pending-
cases-of-human-rights-violations-1917746
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https://hindi.news24online.com/state/bihar/nhrc-issued-notice-chief-secretary-and-
dgp/126884/

https://www.hindusthansamachar.in/Encyc/2023/1/10/NHRC-Action-agianst-kideny-
case-in-muzaffarpur.php
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NHRC sends nofices over
human frafficking

NHRC has taken suo moto cogni-
sance of a media report that Ber-
hampur railway station in Ganjam
district of Odisha has turned into
a major transit point for human
trafficking from Bihar to Andhra
Pradesh. In 2022, a total of 343
children were rescued from the
station. Accordingly, it has is-
sued notices calling for reports
within six weeks from the Chief
Secretaries and Director Gener-
als of Police of Bihar, Odisha
and Andhra Pradesh, the Secre-
tary, Union Ministry of Women
and Child Development and the
Chairman, Railway Board.
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https://www.amarujala.com/india-news/ncw-organised-meeting-on-women-prisoners-
rights-with-dgs-igs-of-prisons-several-suggestions-made-for-inmates
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Kin carry pregnant woman across river in Odisha; NHRC

intervenes
https://www.thehindu.com/news/national/other-states/pregnant-woman-carried-on-cot-
in-a-country-boat-to-cross-river-in-odisha/article66361338.ece

The National Human Rights Commission (NHRC) has issued notices to the District
Collector of Odisha’s Kalahandi over reports of a pregnant woman being carried on a
cot to cross a river in the absence of a bridge.

Acting on the petition of human rights activist Akhand, the NHRC directed the District
Collector submit an action taken report (ATR) within four weeks.

The incident took place Khamanpada village under the Thuamula Rampur block of
Kakandi. Khamanpada is about 25 km from the block headquarter town.

Family members of the pregnant woman, identified as Droupadi Gouda, contacted an
ambulance service when she experienced labour pain in the month of December. The
ambulance could not reach the remote Khamanpada village, leaving family members
with no option but to carry Ms. Gouda by a cot across the Indravati river in a country
boat before availing the ambulance. The woman gave birth to a boy. Villagers face such
crises nature every day.

Several villages in Kalahandi district do not have road connectivity. Pregnant women of
16 villages under the N. Podapadar Gram Panchayat, encircled by the vast water body
of the Indravati reservoir, face similar difficulties.

Recently, Lanjigarh block authorities had come up with a unique solution when laying an
all-weather road to habitations situated on hilltops. As many as 16 families belonging to
Kutia Kondh tribe of Barguda village were persuaded to climb down and start living at
the foothill, from where they can more easily access basic amenities for health and
education, and other government programmes. They were allotted houses under the
Prime Minister Awas Yojana (PMAY). Similarly, Kotia Kondh tribals from the Bhedapati
hill village also moved to the foothill.
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Press Trust of India/ Mid-Day/ Lokmat/ ThePrint/ Newsdrum/ Latestly/ Devdiscourse
NHRC to hold two-day camp in Mumbai to hear pending
cases of human rights violations

https://www.ptinews.com/news/north/nhrc-to-hold-two-day-camp-in-mumbai-to-hear-
pending-cases-of-human-rights-violations/491733.html

https://www.mid-day.com/news/india-news/article/nhrc-to-hold-two-day-camp-in-
mumbai-to-hear-pending-cases-of-human-rights-violations-23264799

https://www.lokmattimes.com/maharashtra/nhrc-to-hold-two-day-camp-sitting-in-
mumbai-to-hear-pending-cases-of-alleged-human-rights-violations/

https://theprint.in/india/nhrc-to-hold-two-day-camp-in-mumbai-to-hear-pending-cases-of-
human-rights-violations/1308004/

https://www.newsdrum.in/national/nhrc-to-hold-two-day-camp-in-mumbai-to-hear-
pending-cases-of-human-rights-violations

https://www.latestly.com/agency-news/india-news-nhrc-to-hold-two-day-camp-in-
mumbai-to-hear-pending-cases-of-human-rights-violations-4695241.html

https://www.devdiscourse.com/article/law-order/2314579-nhrc-to-hold-two-day-camp-in-
mumbai-to-hear-pending-cases-of-human-rights-violations

The National Human Rights Commission will hold a two-day camp sitting in Mumbai
from Wednesday to hear pending cases of alleged human rights violations in
Maharashtra, a senior official said.

The state authorities and the complainants concerned have also been asked to be
present at the hearing to facilitate on-spot deliberations, the National Human Rights
Commission (NHRC) said in a statement on Tuesday.

Besides hearing cases, the aim of the two-day camp sitting is to sensitise the state
officials about human rights and interact with the representatives of NGOs and human
rights defenders, it said in the statement.

NHRC Member DM Mulay will inaugurate the camp sitting in the presence of NHRC
Member Rajiv Jain and senior officers at Sahyadri State Guest House on Wednesday.
Thereafter, they will hear the pending cases, it added.

"The cases relate to death due to negligence of the electricity department, denial of
retiral benefits, irregularities in Nagpur Central Jail, alleged negligence to protect the
fundamental human rights of people belonging to 'Koli' community, death of eleven
people in a building collapse, incidents of bonded labour involving child labourers, etc,
the NHRC said.
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On Thursday, the commission will meet representatives of NGOs and human rights
defenders. After that, the commission will brief the media about the outcome of the
camp sitting in order to have a wider dissemination of information on human rights

issues of the state and the actions taken by it.

Such hearings provide a platform for speedy justice to victims of human rights
violations. Starting from 2007, the commission has so far held camp sittings in Uttar
Pradesh, Bihar, Karnataka, Odisha, Gujarat, Assam, Meghalaya, Chhattisgarh,
Manipur, Madhya Pradesh, Punjab, Kerala, Puducherry, Andhra Pradesh, Jharkhand,
Andaman & Nicobar Islands, Nagaland, Uttarakhand, Rajasthan, Arunachal Pradesh,
West Bengal and Tamil Nadu, it said.



